03 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) Government
arc aware of the Yroject in Brazil for
utilisation of alcohol as fuel for automo-

{b) Government are examining various
!f‘q:c'- of the use of alcohol as motor car

Darjeeling Bandh

482. BHRI K. MALLANNA: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether ft is a fact that a dawn-
w-dusk bandh synchronised with the
Prime Minister®s arrival in Darjecling on
the 2gth May, 1979 on a two-days visit;
and

(t:}bif s0, the details regarding the
bandh and the demands made by the spon-
soring parties ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b). According to available informa-
tion Akhil Bharatiya Nepali Bhasha Samiti
gave a call for ‘Darjeeling Bandh’ on May
2g, 1979, on the occasion of Prime Minis-
ter's visit to the district t0 demand fn-
clusion of Nepali language in the Eighth
Schedule to the Constitution. Workers of
various political parties picketed some
Govermmen establishments in support of
the ‘bandh’ and some of them lfamang
the Telephone Exchange at Darjeeling.

Development of Space Research

483. SHRI DILIP CHAKRAVARTY:
will the Minister of SPACE be pleased
to state:

(a) whether it is the policy of Govern-
ment of India to be self-reliant with regard
to the development of space research;

(b) whether it will be possible to launch
the third Indian Satellite from an Indian
launching site;

(c) what is the time-bound programme,
if any; and

(d) if there is no such programme, the
muzm therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE AND
AND IN THE DEPARTMENTS OF
ATOMIC ENERGY, ELECTRONICS,
SCIENCE AND TECHNOLOGY AND
SPACE (PROFI SHER SINGH): (a)
Yes, Sir.
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(b) and (c)t;ngc, Slir. The time-bound
programme evelopment of I
Launch Vehicles is ag i’gdcr: °f Indian

(?) The third Indian satellite scheduled
for launch by end 1979 is Rohini
Satellite (RS-1) weighing about
g Kg. This satellite will be laun-

ed from Sriharikota by the indi-
genously developed satellite launch
vehicle (SLV-3).

(i) The design, fabrication and launch
for SLV-Variant launch vehicle
capable of placing a 500—600 Kg.
payload into 500—600 Km. sur-
synchronous orbit is planned in the
time-frame of 1¢85-86.

(d) Does not arise.

Achievements of Bhaskara amd
Russians help in Space Research

484. PROF. P. G. MAVALANKAR :
SHRI EDUARDO FALEIRO:
SHRIMATI PARVATHI KRI-

SHNAN:
SHRI P. RAJAGOPAL NAIDU:
SHRI SAUGATA ROY:
SHRI K. RAMAMURTHY:

DR. MURLI MANOHAR
JOSHI:

DR. RAMJI SINGH:

SHRI ARJUN SINGH BHA-
DORIA:

Will the Minister of SPACE be pleascd
to state:

(a) whether the promise of bigger apg
more spectacular as well as more  service-
able achievements in space technology
held out by the launching of ARYA-
BHATA in 1975 has been fully or subs-
tantially re2liscd in BHASKARA, India‘s
second satcllite;

(b) if 80, broad details thercof:

(c) whether the Soviet Union assictrd
India in this regard;

(d) if 0, how and when and with
what technology, funds, equipment ctc,:

(¢) whether the Soviet leader, Mr.
Brezhnev promised in June, 1979 tO the
Prime Minister of India during his Mos-
cow visit that Russia would be willmg
to help India in the matter of sending a
man into the space; and

Government’s response to the .said
ptgp)onl-mm-oﬂ'er from the Soviet Union ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE AND IN
THE DEPARTMENTS OF ATOMIC
ENERGY, ELECTRONICS, SCIENCE
AND TECHNOLOGY AND SPACE
{PROF SHER SINGH): (a) Bhaskara
has been another step in the Indian Space
rescarch programme towards the realisa-
ltion of the objective of application of
space technology to national development.

l (b) Bhaskara, as compared to Arya-
Dhata, is 2 more complex satellite and has
been designed with more complex pay-
loads and in-orbit control system mainly,
the TV cameras and the satellite micro-
wave radipmeters.,

(C) Yes, Sir.

(‘1) Soviet Union assisted India by
giving a free launchand some sub-systems
such as solar arrays, batteries, tape-
w:Cor laps, Bas bottles and thermal paints
required for the spacecraft. These items
were supnlied according to an agreed time
schedule. The launch support was provided
in the early part of June this  year.

(e) Yes, Sir.

() Tt was explained to the Soviet lea-
dership that the current space programme
of the: Jov:rament of India does not con-
ternnlate senling a2 man into space and
the nroposal would require to be consi-
dered in all its implications.

Border disputes between
Maharashtra and Karnataka

485. PROF. P. G. MAVALANKAR:
Will the Minister of HOME AFFAIRS
be pleased to state;

(a) whether he recently invited the
Chief “finisters of MMnaharashtra and
Karnataka to arrive at a solution of the
long neniing horder dispute between the
two States;

(b) if so, whether the said two Chief
Ministers met in June, 1979;

(c) if 30, where and with what agenda;

(d) whether he attended the said meet-
ing and whether any other Chief Minister
or Minister, (State or Central) also atten-
ded; and

(¢) broad details of the dcliherations
and decisions of the said meeting ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b), The Minister of Home Affairs

had invited the Chief Ministers of Maha-
rashtra and Karnataka to Delhi on the
21st June, 1979 for discussing the border
dispute between the two States. The
meeting was postponed as the Chief
Minister of Karnataka expressed his in-
ability to attend as he was unwell.

(c) to (¢) Do not arise.

Recognised backward classes

486. SHRI MOHAN LAL PIPIL:
Will the Minister of HOME AFFAIRS
be pleased to lay on the Table a statement
showing the various castes, communities
and tribesrecognised as Backward Classes
in the various States and the Union Ter-
ritories ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): The
term ‘Backward Classes’ generally includes
the Scheduled Castes, the Scheduled
Tribes and the Other Backward Classes.
The Central Government have specified
onl- the Scheduled Castes and Scheduled
Tri'»s under the provisions of Articles
g41 and 342 of the Constitution. The
Presidential Orders specifying thc_ Schc.:-
duled Castes and Scheduled Tribes in
relation to the various States and Union
Territories are notified in the Gazette of
India and als0 re-published in the editions
of the Manual of Flection Law and.the
Constitution of India from time to time.

As regards the list of ‘Other Backward
Classe?’, the Central Government have
not drawn up any all-India list of such
classes.

However, in fulfilment of an assurance
on Lok Sabha Unstarred Question No.
4594, dated 2-5-1972, 2 statement wls
iaced on the Table of the House contain-
g the list of Backward Classes drawn
up and as reported by the State[Uniom

Territory Governments.
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